I 1 TEM NO. 202 COURT NO. 2 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).12120/2005

(From the judgenent and order dated 09/05/2005 in AFO No. 90/ 2000

of The H GH COURT OF GUIJARAT AT AHVMEDABAD)

BHAVNESH MOHANLAL AM N AND ANR Petitioner(s)
VERSUS
NI RVA CHEM CALS WORKS AND ANR. Respondent ( s)

(Wth prayer for interimrelief)

[ For Final Disposal]

Date: 25/08/ 2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR JUSTI CE C. K. THAKKER
For Petitioner(s) M. Mani nder Singh, Adv.
Ms. Pratibha M Singh, Adv.
M. Sunil Fernandes, Adv.
M. Saurabh M shra, Adv.
M . Pathi k Acharya, Adv.
For Respondent (s) M. D. A Dave, Sr. Adv.

M. Y.J. Trivedi, Adv.



M. Ramesh Si ngh, Adv.
M. P. Venugopal , Adv.
M. P.S. Sudheer, Adv.

for Ms. K J. John & Co., Advs.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

List the special |leave petition for hearing and disposal
on the

non- m scel | aneous day.

[ T.1. Rajput ] [ V.P. Tyagi ]

Court Master Court Master



